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Production of Lac in Bihar

7399, Shri Marandi: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether it iz a fact that plenty
of lag is available ir. the Santhal Par-
gana District of Bihar;

(b) if so, whether it is a fact that
this lac is not being utilised properly;

(¢) the steps waken by Government
ty improve its production :n tha?
District; ang

(d) whether Government propose to
give incentives io the farmers 1o
increase its production and for its
hetier utilisation?

‘The Minister of State in the Minis
u1y of Food, Agriculture, Coman'* ntv
Development and Cooparation (Shrl
Annasahib Shinde): (a) No, Sir.
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(b) Does not arise.

(e¢) The Government of Bihar has
taken the following steps:

(i) Establishment of broad-lac
farms at Baijukurws Mali
Basantpur and Ghotari, t0
meet the needs of the culti-
vators.

(ii) Supply of Broodlac at sub-

sidised rates to adivasi culti-

vators.

(iii) Thzre are proposals in the
Fourth Plar tc open an addi-
tiona]l farm al Pakaur and
also ‘o start extension work
in 5 blocks of the distzit fur
educating the cultivators in
the improved methods of lac
cultivation.

(d) Incentives o the growers have
been enumeratcd under item  (c)
abcve. As regards the -step for better
utilisation, the State Government has
formed a Bihar State Co-operative Lac
Marketing Foderation with a view to
purchase lac directly from the pro-
ducers at a fair price.

Food Corbpoation of India

7400. Shri Baburao Patel: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) the date of inception of the
Food Corporation of India and the
ameunt spant on it establishement
till the 31st Mazrch, 1967;

(b) the amount advanced to the
Food Corporation of India for the pur-
chuse of foodgrains from its inception
till the 31st March, 1967;

(¢) the terms on which the amount
is advanced and the interest thereonm,
if charged; and

(d) the amount vepaid to the Ex-
chequer by the Food Corporation_u
on the 31st March, 19677
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The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): {a) The amount
spent on the establishment of the
Food Corporation of India from 1-1-
1965, the date of its inception till the
31st March, 1967 cn the basis of pro-
visional figures of expenditere for
1966-67 comes to about Rs. 432
crores.

(b) Rs. 33 crores have been advan-
ced by Government as loan. In addi-
tich ths Corporalion is also availing
a cash credit facility of Rs. 10 crores
from the State Bank of India.

(¢) The sum uf Rs. 33 crores was
advanced to the Corporation in the
form of intercst bearing loans and a
moratorium of three years was gllow-
e for repayment of the principal
The rate of interest for the first instal-
ment of Rs. 11 crores given during
1964-65 was fixad at 54% per annum
while for the palance amount of Rs. 22
crores the rate wag fixed at 64% per
annum. The rate of interest charged
by the State Bank of India on cash
credit accommedation is 7T4%  per
annum.

(d) Rs. 10 crores.
Damage to Foodgrains at Kandla Port

7401. Bhri C. C. Desai: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the attention of Gov-
ernment has beon grawn to a news-
item in the Gujarat Samachar of
Ahmedabad of the Sth July, 1967 to
the effect that 2,000 tonnes of wheat
have got wet and become useless
becuuse of remaining in the open due
to negligence and delay on the part
of the authorities in Kandla Port;
and

(b) who are responsible for this loss
and the arlion proposed to be taken to
punish the guilty persons and to pre-
vent such wastage in future?

The Minister of State in the Minis-
try of Food, Agriculiure, Community

SRAVANA 10, 1889 (SAKA)
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Development and Cooperation (Shri
Annasahip Shinde): (a) Yes, Sir.
This pews item is not correct. The
position is that on 1st . July, 1867,
two artificial bing had been made
out of wheat bags for operational
reasons viz. (i) to enable the dis-
charge of milo from a bulk carrier
and (ii) to feed the mechanical bag-
ging and stitching plant. These bins,
together with a small quantity of
loose grain within such bins, com-
prised a total quantity of 70 tonnes
of milo and 44 tonnes of wheat, As
there wag a sudden shower in the
early hours of 2ng July, 1967, the
grain in the bins was slightly affected.
The entire quantity was immediately
removed to the warehouses and sal-
vaged, as a result of which 62 tonnes
of milo ang 42 tonnes of wheat were
recovered as quite sound. Only 8
tonnes of mila and 2 tonnes of wheat
were damaged, besides one tonne of
wharf sweepings which were also
damaged, and these would be sold as
cattle feeq or for starch manufac-
ture,
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(b) since the bins consisting of
wheat bags had to be constructed for
operational reasons, there was no
negligence on the part of any of the
staff. In fact, the damage was kept
to the minimum on account of imme-
diate action having been taken to
remove the grain inty the warehouses,
together with immeidate salvage.

Natlonal Highway No. 6

7403. Shri G. C. Naik:
Shri R. R. Singh Deo:
Shri D. Amat:
Shri D. N. Deb:

Will the Minister of Transport and
Shipping be pleased to state:

(a) whether it i5 o fact that Nationa]
Highway No. 5 (Calcutta-Bombay
via Raipur) is still not an all-weather
1oud in spite of its construction work
tuken up during the First Five Year
Plan:





